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latIakie. ill the Butera Dilltrictll .r 
U.P. 

·1117. Shri RaJdeo SiDa"h: 
Shri VisIIraJIr'Prllllad: 
Shri Vishwa Nath Pan4e1: 
Shri Bal KrisIma SIDP: 
Shri Vishwauath Roy: 
Shri Gahmari: 
Shri SareJ!.dra Pal SiDa"h: 

Will the Minister of IDdutr1 . be 
pleased to state: 

(a) whether Government, in the 
interest of uniform development of 
the country, propOSe to impose some 
kinc:Ul of restrictions on Industrialists 
80 as not to concentrate in bie cities 
only; 

(b) whether Government are aware 
of the recommendations of the Patel 
Study Team regarding the deplore-
able poverty and backwardness of 
Eastern Districts of Uttar Pradesh; 
and 

(c> if so, whether Government pro-
pose to set up industries either in the 
public sector or in the private lector 
in these dWtricts? 

The MiDister of Industry (Shrl D. 
San,jiva1Ya): (a> While Government 
do not propose to impose any restric-
tions as such; Government do take 
into consideration, while licensing 
schemes for establishment of indus-
trial units" the need to avoid concen-
tration of- industries in big eltie'll. 

(b> Yes, Sir. 

(c> The possibility of establishing 
a paper-cum-pulp unit in the Eastern 
U.P.INorth Bihar area by the Paper 
Corporation is under consideration, 
but this is still in a preliminary .taee 

and a definite decision will be taken 
only after a detailed Techno-Econo-
mic Study. Special steps have been 
taken to provide loans to small icale 
entrepreneures and to establish indus-
trial estates in these districts. 

Jndo-Afcbanistan Trade 

·828. Shrl Narendra SiD&"h MUlda: 
Will the Minister of Commeree be 
pleased to state: 

(a) whether it is a fact that Pakis-
tan i. making a determined bid to 
impose barriers against Indo-Afghan 
trade and disrupt it and whether 
Pakistan has agreed to allow the use 
of the overland route only for transit 
of Afghan goods meant for India and 
not vice versa; and 

(b) if so, the action taken in the 
matter? 

The Minister of Commerce (Shri 
Manubhai Shah): <a> Pakistan has 
permitted movement of all goods 
between India and Afghanistan via 
Karachi. Recently, movement of 
Afghan 'fresh fruits to India has also 
been permitted by Pakistan through 
Husainiwala Customs Checkpost. 
Movement of goods from India to 
Afghanistan via Husainiwala is, how-
ever, not allowed by Pakistan. 

<b) Government are pressing Pakis-
tan to open the over-land route for 
Indo-Afghan trade. 

Export of Coir Yam to Burma 

*829. Shri A. K. Gopalau: 
Shrl Umanath: 

Will the Minister of Commerce be 
pleased to state: 

<a> whether it is a fact that the 
Indian coir yarn exporters are incur-
ring heavy loss due to the refusal cit 
the Government of Burma to revalue 
rupee contracts prior to the 6th June, 
1966; 




